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 SL 
 No.  

Case No. Name of The Parties 

1. W.P. 18278(W)/06 Coochbehar Roler Flour Milles Ltd. & Anr. Vs. The W.B.S.E.B & Ors. 
2. FMAT 1393/2012 Minor Saraswati Das Vs. ICICI Lombard General Insurance Company & Anr. 
3. FMAT 1197/2016 Rina Mitra & Anr. Vs. The Shriram General Insurance Company Ltd. 
4. FMAT 1073/2013 Sudha Debi & Ors. Vs. The Oriental Insurance Company Ltd. & Anr. 

5. FMAT 1329/2016 Maso Barman Vs. ICICI Lombard General Insurance Company Ltd. & Anr. 
6. FMAT 146/2014 Najira Bibi Sekh & Ors.  Vs. ICICI Lombard General Insurance Company Ltd. & 

Anr. 
7. FMAT 341/2018 Somerul @ Samirul Khan Vs. Bajaj Allianz General Insurance Company Ltd. & 

Anr. 
8. FMAT 2937/2007 Sandhya Rani Jana & Ors. Vs. The Divisional Manager/Branch Manager United 

India Insurance Company Ltd. & Anr. 
9. FMAT 342/2008 Gouri Mallick & Ors. Vs. United India Insurance Company Ltd. & Anr. 
10. FMAT  345/2008 Marjina & Ors. Vs. United India Insurance Company Ltd. & Anr. 
11. FMAT 321/2007 Anil Barman & Anr. Vs. United India Insurance Company Ltd. & Anr. 
12. FMAT 1054/2013 Basudeb Das & Anr. Vs. United India Insurance Company Ltd. & Ors. 
13. FMAT 678/2015 Sumita Majumdar Vs. United India Insurance Company Ltd. & Anr. 
14. FMAT 314/2016 

           With  
FMAT 1179/2015 

Tripti Rani Pal Vs. Firoz Sekh Anr.  
                           With 
Shriram Genaral Insurance Company Ltd. Vs. Tripti Rani Pal & Anr. 

15. FMAT 1519/2012 National Insurance Company Ltd. Vs. Makbul Sk. & Anr. 
16. FMAT 117/2014 Pratima Bhowmik @ Bhowmick & Ors. Vs. United India Insurance Company 

Ltd. & Anr. 
17. FMAT 1865/2009 Sudarsan Pradhan Vs. United India Insurance Company Ltd. & Anr. 
18. FMAT 1016/2016 Soma Samanta & Ors. Vs. United India Insurance Company Ltd. & Anr. 
19. FMAT 1116/2014 Jhuma Das & Ors. Vs. United India Insurance Company Ltd. & Anr. 
20. FMAT 345/2018 Sandhya Rana & Ors. Vs. United India Insurance Company Ltd. & Anr. 
21. FMAT 391/2018 Anna Bag Vs. United India Insurance Company Ltd. & Anr. 
22. FMAT 98/2018 

       With  
F MAT 260/2018 

Fultusi Dutta & Ors. Vs. Bajaj Allianz General Insurance & Anr. 
                                With  
Bajaj Allianz General Insurance  Vs. Fultusi Dutta & Ors. 

23. FMAT 715/2018 Moutushi Acharjee & Anr. Vs. HDFC ERGO General Insurance Company Ltd. & 
Ors. 

24. FMAT 714/2018 Saraswati Ghosh & Ors.  Vs. The National Insurance Company Ltd & Ors. 

25. FMAT 713/2018 Minati Swarnakar & Anr. Vs. United India Insurance Company Ltd. & Anr. 
26. FMAT 712/2018 Protima Biswas & Anr. Vs. The National Insurance Company Ltd & Anr. 
27. FMAT 637/2012 The New India Assurance Company Ltd. Vs. Lata Shit & Ors. 

28. FMAT 323/2016 Bachhiron Sekh & Ors. Vs. Kamel @ Kamal Fakir & Ors. 

29. FAT 526/2017 Sambhu Nath Dutta Vs. Chandra Nath Dutta.  

30. FMAT 775/2017 Shriram General Insurance Company Ltd.  Vs. Purnima Lohar & Ors. 

31. FMAT 847/2018 Baisakhi Ghosh & Ors. Vs. United India Insurance . Company . Ltd. & Anr. 
32. FMAT 849/2018 Nikhil  Debnath  Vs. The Branch Manager, United India Insurance Co. Ltd.  & 

Anr. 



33. FMAT 848/2018 Sanjura Khatun Bibi & Ors. Vs. HDFC ERGO General Insurance Company Ltd.  
& Anr. 
 

34. FMAT 855/2018 Smt. Mallika  Karmakar  & Ors. –Vs. The National Insurance Company Ltd. & 
Anr. 

35. FMA 4470/2016 Suman Halder  Vs. The United India Insurance Co Ltd. & Anr. 
36. FMA 2890/ 2016 Bajaj Allianz General Insurance Co. Ltd. Vs. Archana Biswas & Ors. 
37. GA 2498/2002 

APOT 425/2002 
Hare Krishna Fodder Mills Pvt. Ltd. & Anr. Vs. State of West Bengal & Ors. 

38. GA 2098/2010 
APOT 133/2010 

W.B.S.E.D Company Ltd. Vs. Jadavpur Tea Company Ltd.& Ors. 
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1. FMA 1239/2016 Smt. Anita Devi &Ors. Vs. ICICI Lombard General Insurance Co. Ltd. & Anr. 
2. FMA 659/2016 Smt. Suchitra Sakharu @ Sakari & Ors. Vs. Chandan Sharma & Ors. 
3. FMA 1440/2018 ICICI Lombard General Insurance Co. Ltd. Vs. Sri Durga Sankar  Maity & Anr. 
4. FMA 269/2018 Smt. Kanta Devi Agarwala Vs. Bajaj Allianz General Insurance Company Ltd.  

& Anr. 
5. FMA 1057/2012 United India Insurance Company Ltd. Vs. Rampyari Debi & Ors. 
6. FMA 461/2012 United India Insurance Company Ltd. Vs.  Monoranjan Das & Anr. 
7. FMA 738/2014 Akhil Mondal Vs. United India Insurance Company Ltd. & Anr. 
8. FMA 546/2014 Goutam Goswami Vs.  The New India Assurance Company Ltd. & Anr. 
9. FMA 4353/2015 The New India Assurance Company Ltd. Vs. Sanjib Kumar Prasad. 
10. FMA 2676/2015 Sujata Das & Ors. Vs. The United India Insurance Company Ltd. & Anr. 
11. FMA 1803/2014 The United India Insurance Company Ltd. Vs. Archana Pal & Ors. 
12. FMA 1752/2014 The United India Insurance Company Ltd. Vs. Mitali Saha & Ors. 
13. FMA 758/2014 Sahanaj Khatun & Ors. Vs. The United India Insurance Company Ltd. & Anr. 
14. FMA 1300/2012 The United India Insurance Company Ltd. Vs. Manju Debnath & Ors. 
15. FMA 616/2013 Amit Bose @ Amit Kumar Bose Vs. The United India Insurance Company Ltd. 

& Anr. 
16. FMA 3/2013 The United India Insurance Company Ltd. Vs. Abdul Rakib Sk @ Abdul Baqib 

Sk. & Ors. 
17. FMA 634/2011 Kamal Krishna Hira @ Kamal Kanta Hira Vs. The United India Insurance 

Company Ltd. & Anr. 
18. FMA 1223/2008 Ranjit Kumar Prasad Vs. The United India Insurance Company Ltd.& Anr. 
19. FMA 591/2010 The New India Assurance Company Ltd. Vs. Rita Roy & Ors. 
20. FMA 882/2007 Goutam Kumar Roy Vs. M/s. Belda Youth Bus Service Proprietor Dilip Kumar 

Das Mahapatra & Anr. 
21. FMA 416/2018 HDFC ERGO General Company Ltd. Vs. Rama Majumder & Ors. 
22. FMA 773/2006 Partha Mondal Vs. Madhab Dutta & Anr.  
23. FMA 61/2013 ICICI Lombard General Insurance Company Ltd. Vs. Krishna Chandra Das & 

Anr. 
24. FMAT 465/2017 Reba Das & Anr. Vs. The Oriental Insurance Company Ltd. & Anr. 
25. FMAT 1118/2014 Madhabi Parai & Ors. Vs. The United India Insurance Company Ltd. & Anr. 
26. FMAT 786/2017 The Shriram General Insurance Company Ltd. Vs. Mir Lalyla Bibi & Ors. 
27. FMA 373/2017 Shriram General Insurance Company Ltd. Vs. Nareja Bewa & Ors. 
28. FMA 1257/2016 Reliance General Insurance Company Ltd. Vs. Bhagabati Nath & Ors. 
29. FMA 1756/2014 United India Insurance Company Ltd. Vs. Sk. Mustak @ Mustak Sek & Ors. 
30. FMA 274/2012 Moni Biswal & Anr. Vs United India Insurance Company Ltd. & Anr. 
31. FMA 537/2011 Manindra Das Vs. United India Insurance Company Ltd. & Anr. 
32. FMA 560/2010 Sabitri Devi & Anr. Vs. United India Insurance Company Ltd. & Anr. 
33. FMA 213/2007 Jharu Chakraborty Vs.; Divisional Manager, United India Insurance Company 

Ltd. & Anr.  
34. FMA 1336/2017 United India Insurance Company Ltd. Vs. Shakila Khatoon & Ors. 
35. FAT 525/2017 Sambhu Nath Dutta Vs. Chandra Nath Dutta 
36. GA 1602/2010 

APOT 133/2010 
W.B.S.E.D Company Ltd. Vs. Jadavpur Tea Company Ltd.& Ors. 

37. GA 1675/2005 
APOT 360/2005 

W.B.S.E.B & Ors. Vs. Shyam Industries & Anr. 
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